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Azam m@ % INSURANCE REGULATORY AND
Amrit Mahotsav irdai DEVELOPMENT AUTHORITY OF INDIA
Tou: MR SITems AR TE 31R/93/06/2024
Ref: IRDAI/General/CIR/93/06/2024 ﬁTﬂ'ﬁil Date 14.06.2024
IJﬂ%f/To,

2t Sfte Saresdl, TR AiATwdl, W dHTwdl SR gAe T, ThRE ey dfigd

All Life Insurers, General Insurers, Health Insurers and Reinsurers, including FRBs

fawg: faarforal & yedieor wath arex ufvug

Sub: Master Circular on Submission of Returns

&. U8 AR uRuz AT iffgH, 1938 &t URT 34, TSRS JAFTH, 1999 &Y URT
14(2)(i) P 31 SR} fowa Siram & dur

A. This Master Circular is issued under Section 34 of the Insurance Act, 1938, Section 14
(2) (i) of the IRDA Act 1999 and

i. YR a7 A SRk fier wiftievor @i, amifoie 87 iR Hiex 3= ugy
<) fafad, 2024

Insurance Regulatory and Development Authority of India (Rural, Social Sector
and Motor Third Party Obligations) Regulations, 2024.

i. YR S fafame ok faery wifdieRur (@(iamewdie &1 dofierur, Usit o=,
TRRT BT R0 3R FaHeH) fafam, 2024

Insurance Regulatory and Development Authority of India (Registration, Capital
Structure, Transfer of Shares and Amalgamation of Insurers) Regulations, 2024.

iii. YR ST fafame 3R Ay wftiexur @dHiee afed, Samedarei & udyT-oa)
fafaH, 2024

Insurance Regulatory and Development Authority of India (Expenses of
Management, including Commission, of Insurers) Regulations, 2024.

iv. HRd §ta1 Ao iR faery wifdexur (diaedfen & drifes, fag ok Fawr
Fr) fafam, 2024

Insurance Regulatory and Development Authority of India (Actuarial, Finance and
Investment Functions of Insurers) Regulations, 2024.

v. HRdE &t fafame ok oy mftexor @mmediell & e du-t sy
fafgs, 2024
Insurance Regulatory and Development Authority of India (Corporate Governance
for Insurers) Regulations, 2024

vi. HRdIT st fafames ok fasr mitieRur @ Iare) fafem, 2024
Insurance Regulatory and Development Authority of India (Insurance Products)
Regulations, 2024

vi. YRag §1 fafams ik Ren wifteru uferftuRe! & fodl &1 Tvewr,
SR sl & ulEred Sk Teg i) fafas, 2024

Insurance Regulatory and Development Authority of India (Protection of
Policyholder’s Interests, operations and allied matters of insurers) Regulations,
2024
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@ gl

vii. YR oA fafame ek e midevr (faeeh gadfamatet o wmamstt sik
IS Sfedr &1 Usitervl 3R uiarem) fafmm, 2024
Insurance Regulatory and Development Authority of India (Registration and
operations of Foreign Reinsurers Branches and Lloyd’s India) Regulations, 2024.

g HReR Uy fqarfOrt & uegaiexur deell TRex URU= & =4 H S SIe|

This master circular shall be known as Master Circular on Submission of Returns.

Y AR URUH &1 IHie Ul 9y &1 SMult, 59 aa fob 3% Ugel 39! THie a1 AR

Pt ARG dT 34 T8l
The Master Circular shall be reviewed every year unless review or repeal is warranted

earlier.

39 URUS & Sl IfcerRad faariorl 59 ARex uRu= # fagm Iusel & SR WRgd
1 S|

The Returns referred to under this circular shall be submitted as per the provisions
herein.

9 OReR URUA H gad S1R SRy, ug o1aT SififFad, 1938 (1938 &7 4) 3ydT ol
fafame siR fosry wfde=ur sifefam, 1999 (1999 &1 41) 3ryaT I 3HefiH F9 1”8 T
Tt sryar fafoe & uRviida Tt wrsal ofik WSl & 313 gl gl Sl hHT: 3
ST srar fant sryar fafvamt & S forg MuiRa fed )

All words and explanations used herein and not defined in this Master Circular but
defined in the Insurance Act, 1938 (4 of 1938) or Insurance Regulatory and
Development Authority Act, 1999 (41 of 1999) or Rules or Regulations made thereunder
shall have the meanings respectively assigned to them in those Acts or Rules or
Regulations.

39 HARCR URTA o foaft ot Iuaey &1 AR = S1udT DT S0l A # Iu= giHarel!
forat Y RichT a1 BIEATE BT X B & oIT Hem WRDR! Sid Ul 3TaRgehdT 81 a8 Iugekd
TPIHRUN SR} 6% AHdT 5|

In Order to remove any doubts or difficulties that may arise in the application or
interpretation or any of the provisions of this Master Circular, the Competent Authority
may issue appropriate clarifications, as and when deemed necessary.

T e WRBRY 67 3 T B

This has approval of the Competent Authority.

ool
fgﬁtu“ v e

(¥urdty R¥g SRTUTE / Randip Singh Jagpal)
HdeRT ez (ﬁ“\’-\_:ﬂa?) | Executive Director (NL)
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UITIHROT 3 AT 3 Bt GITHAT 1 U ed B, SIIATE & HR Bl HH B 3R TRarsit
DI GR B & O TN H, aadH fafadt o Rigid snela & wu o uRafdd s & fag
I gHten ) 8, o 3R §f ulareH usqsit Heeh Anfesi 3a gu arex ufvus +ft o
fd B fafom &t 3= fgfefed &

i, YRd S fafame SR faer it @mdtor, g &7 iR Aiex 3T U
aTR@) fafad, 2024; ,
i, R i fafame ok faera wftieRor @ aresafart &1 deiteor, ol fa=m, Qo)
BT SRUT 3R AT fafas, 2024;
i ﬁﬁmﬂ-n?‘cﬂﬁ st faframe iR o wiftieRur @HITE Ifed, STttt & Use=-30a)
2024
iv. YR ST faf e iR e it ur [@arsdiet & SHifees, o ok o ori)
fafyam, 2024
v. HRdR a1 fafame 3R fae uiftiesr (@iaredtelt & fore ot siftrema) fafom,
2024
vi.  HRdR oA fafame iR faera wiftresur (oA Iare) fafam, 2024:
vii. YR St ifame iR faer wifdievor @nfertuRe! & il &1 e, Siaredter
& gi=TeH 3R Jag o) faf T, 2024;
viii. R ST faf e iR fasmr wifdievon (fae=it graiaaarst o marsif ok sy
sfEar o1 Usiiorur 3R uiEme) fafam, 2024

3 faf et 3R degdl AReR uRuEt & Iy H dimmearett eiR 3=l geifar emansi afed,
gAeAIGaielt & e § 6 3 o [AaRinl smafde IR W wgd & fomd faRforr &
TR et ARex ufkust &1 Ty o ST 8t

g dey # ug Arex uRu Tt ut faaxfort & o v tea daH &1 fmfor e aur wrsfe
& oIy grg-Tureft &1 YHT B P L b 1Y SR} foaT o X1 8| SHDT AT wTel Ht AR
B, aef 31 AafOrd @1 Wi & foru Jaftid SFS ) ueb udipd ara § gifehd & o
gl

g AR URUA 3 1IN H fauiiord g1 Rz &1 HIi-| SR &8 T 8 fafa # fafafdy faaxforat
3R deT=r ARex uRkeEl & Fuffea wxar g1 3 faarforl Saa faf gl & Ie=al & gfed qur
SR datel & srRifAwC/HRRE Bt TR @1 S B3|

URUF & HIT-Il & ATagTRIe Tkt g o Siudt / S-Adl & A1H A UTW ot oiial & | I8 fafys
Hferes &=, faaror mrerdl, S9ifere), Idre Wel, fFRaRdr, Tdtexurar, sife & raar
o1 gig 3R TG B U & AU § 1 T8 HU-l & e &t Sri-itta § w1y siaemar
RUREIRCNRIR

oo &1 Y- U fafire aRust &) foRed &var § off 39 uRus &) SRR & 18 3id an],
TIgl
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fawR 3R yareger:

(1) 98 ARex URUA fafame faaxfoml & uRqdierr o d6Y § gd # oIR1 o 1 ufvut
& gfoeid Har g

(2) T8 U DI G & oy, et o S1axaes &, faaviorl &1 wisfe & dey § Anfez/
3R Ua Rl 6|

(3) T8 UUD Siia- STHTdHdl, YR D!, WG ST d! duT GHaHIb 8] 3R HIRd
o Q&A1 aurd STl [agRi geamT =marsht o fog amg i |
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S(IHHTVTRT

#.9. faa=forat & wegdiesor Y
YT — AR URUF & Sidiia gUTiaf-iey faazfomt &1 usgdis<or
1. ngi&[
2. %,Wq”m& &ﬁsa?lﬂaamtr&r &aaa_&néameﬁ@ns‘_méﬁ_mﬁaﬂ
3. | SHrmarsti &1 doiteu, el fa=am, - YRS ARES 3.ef
TR BT 3RO 3R FHH ST 3 e 3 ST
4. | oUeH Oikd, SH@diel & YeYH-00 | EY R IRSITATS 3RSCl 4-6. 81
5. | Srmarsl & diHife®, fAa iR Fdw | ey _SMEemeIusng 3MRacl 7-17. 8189
Gau] IEY TSRS HRec! 18-28.3Ia
6. | di\rpdrelt & forg Ut == IEY TSRS HReC! 29-34 TSI
7. | S 3de IIEY TS IRSIISME_3HRSC!_35-
. . . 38.URUUHURY
9. | SMrERELSS (Tar) fafem, 2018
gﬂ{mﬁ eﬁ”' Esﬁqé | !mg 'W“ Tepdiet IEY TSRS 3HRSC!_44-60. 81T
ToliehRuT 3R URaTar) fafem, 2024
YRT-1l - S1edl / 3-99 & 3iavld faa=iomt &1 ugdis o
10. | TGRS HiRkeTeh! TR URcIeh Ul
% | Sftad IEY 3SR ARl P - g
faumT %.9.1-76
T | R-Sfteq 3EY 3SR 3HRscl W- TR-sia—
faUmT - %.9. 77-90
T | WY JIEY_SMTSIRSILSMS_IARSCl - WA
fauTT 9.3, 91-99
g | fodafaw JIEY_SMTS3RSISM ARl b.fo™
.. 100 — 142
HIT -1 -
1. | A |
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Sl No. Submission of returns Annexure
Part — | - Submission of returns as specified under Master Circular
1. | Background
2 Rural, SQC|a_I Sector and Motor Third Annexure_IRDAI_ RET 1-2.docx
Party Obligations
3. | Registration, Capital Strugture, Transfer Annexure_IRDAI_RET_3.docx
of Shares and Amalgamation of Insurers
4. Expengeg of Management, including Annexure_IRDAI_RET 4-6.docx
Commission, of Insurers
5. | Actuarial, Finance and Investment | Annexure_ IRDAI_RET_7-17.docx
Functions of Insurers Annexure IRDAI RET 18-28.docx
6. | Corporate Governance for Insurers Annexure IRDAI RET 29-34.docx
7. Insurance Products Annexure IRDAI RET 35-38.xlsx
8. Protecltlon of P(_)Ilcyholders I_nterests, Annexure IRDAI RET 39-43.docx
operations and allied matters of insurers — — —
9. | IRDAI (Re-insurance) Regulations, 2018
and IRD_AI (Reglstratlon and Operations Annexure_IRDAI_RET 44-60.docx
of Foreign Reinsurers Branches and
Lloyd’s India) Regulations, 2024
Part — Il - Submission of returns under BAP / E - mail
10. | Returns on Business Statistics
A Life Annexure IRDAI_ RET A - Life Dept. _
Sl.no. 1-76
B Non-Life Annexure IRDAI_RET B- NL Dept. —
Sl. No. 77-90
C Health Annexure IRDAI_RET _C- Health Dept Sl.
No. 91-99
D F&l Annexure IRDAI_RET D.Zip
S. No. 100 - 142
Part — lll Repeal
11. | Repeal \
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URJd @t SrAdara! faaR RN &1 &RT

YIT-1 - AR IR & 3idtid guifafafdy faaror &1 Rgdie=ur

IRUF FT I8 U FWR Ifcarad 31 faf gt 3R degedt AreR uRust # fafafdy faa=foral
oI Fuffed Har g1 3 faarfor Sad fafoml & S5l &1 gfd & uefdemn aik 9 &1, Saramarsil
& HRIGAI DI TR BT SUem B! ¢ | RO &t gt FareR &

®. 9. W IEn faaor Mg AR Ui / UG
3T .
1| angemdiuan | urior, gmfoie &7 | @ATE! | AT, IrEifoie &3 3R | Siiad StHrehdl
g RS 1 | IRd - i Hiex 31 Uef S Teef
AReR URUF & 3{ea/d- V|
& fog 9 & 3ER
2 | JE3RStTen | iy, e &7 | Tl | i, ISt & 3R | TR-Site,
g ARSA 2 |- TR o Uy 3 Uy IRE AR | THUTESHE
TR — 9T URUA & HHAT-VI & fag
9 & IR
3 | JE3RSIEe |soidt  RyiRan | fanet | dHreatet &1 dohieRu, | IR-uitaH, Shad
3 _3Rscl 3 | WE fAaRu — 4m Ol foam, SRRE &7 | iR Touudsms
&, G AR T IRUT 3R AR BT
JaHa
4 | ISIRSITT | RN 1 TIUUTSTs | A | HHITA Ifed, dATGalst | Tquusrs
3 ARSI 4 |gRT HHRA B ¥ UeT T
YT Heell faaroft
5 | smEsreiuen | gruft 2 WYRY & | 9 | HHITE Tfed, StHredlst | TR-Sia=
3 ARSI 5 |gRT HHRA & ¥ TS Y
YT Gadt fqavoit
6 | 3Mg3Reius |gRUlt 3 Sigd & | aifffie | SR Tfed, SArwarst | sitaq
3 ARSI 6 |GRT PHIA & ¥F UET T
YT Heell faaroit
7 | TSRS | 3eY  THICIUG- | A | 3™ IV - HET 1 — | Sfiad
3 _3Rsdl 7 | TA3MMs-1: ArHdfed sSHifre faarfomT
affd (Ssegui)
CARTLI
8 | SRS | ey THICIUGT- | A | (O™ IV — HFT 1 — | ofiad
3 _3Rscl 8 |Udems-2:  fged dHifee faarforr
SHiee &1 aiife
faré wire
9 | 3Tg3Rerey |foaruft-ugdiua-3: |aifffe |3 v - HRT 1 — | Sited
3 IRsCl 9 |oEy UG- | ok | fiHifes et
TdeMs-3: o | Sieg
g vey RUid iR | 3
IR 3TSTH

& fag
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®. 9. W IEn faaor Mg AR Ui / UG
3Ty 4.
1t
10 | 3MgeRSiuen | foufl-uediue4: |aifties |erem v — WM 1 — | Sffad
3 3RS 10 | 3geY  WWIEUA- sSHifre faarfomT
ija-n's‘-m IREg
UGl TRl
11 | mgamRaiusn | foaofi-udidiua-o; |affie |sieamm v — MW 1 - | Sfiad
3 RS 11 | 3geY  TIEUd- SHifre faarfomT
TAAR-5:  fAdaRan
3R Tdip0T 5%
12 | 3Mg3RSNe | fdrufl-ueiidiua-1: | aifties | 3rema IV — W 1 — | Sftad
3 _3Rsdl 12 | SWifes RUid iR Strifehe faarforar
IR & Y U
fBa Sara sifded
BT (Sia St
13 | amgemRaiuan | fAof-udiidiua-2; |affie | sieam v — T 1 - | Sfiad
3 3RS 13 |gHIYE 3R Si9- diHifee faa=iomT
gt (Siia st
14 | 3Mg3RSIe | faarofl-wdiidive-5: | aifties | 3 vV - HIT 1 — | IR-Sile,
$ RS 14 | ey TAdITe- Suifpe A=t TIUUFSTS 3R
Gﬁ3{|§-1: ﬁ@ﬁﬂﬁ
MedEemR R CIEIEE]]
BHe, BH 3R
IRIOET
15 | IMz3meresy | fagvui-udidiua-6: |aifffie | 3femg v — UM 1 — | IR-Si9,
$ RS 15 | ey TAidITe- Suifre A=t TIUTFSHTS 3R
Stems-2:  foxig farfierd
fufa feard CIEIEE]]
(UHHIR)  HHC
a?lwrr\ffﬁm
16 | 3Mg3RSe | faarofl-gdiidiue-7: | anfties | 3reamm IV — WM 1 — | IR-SileA,
$ RS 16 | fEyU-TEdNE- |k | il fye=imt TgEes iR
Sems-3: - | Sy faRIdigpd
g yey RO iR | emgan CIEIEI]
gRforr SIS
ferg
RG]
17 | aMR3RSIuan | Widua-sieg-4: |aiie | v — W 1 — | IR-Sfad,
3 _3msdl 17 | faazofl-wefidiears: Suifpe A=t TgEes iR
i it farfierd
TR CIGIEESI]
18 | MRS | BU I W H |fqoml | dEmeais & didifed, | sitad, IR-siaA
3 3Rsd 18 | AW fa 3R Faw Hrf Tedt | TauETas,
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®. 9. W IEn faaor Mg AR Ui / UG
ST .
UReR URUH, 2024 o | foRidiea
3 3 (37T f1an) &7 | fapdl 8l
TS VI LREILIEESI]
19 | IMRIRSSN | ATS-&x g H | fammg! | semwais & didifed, | sitaH, IR-siiaA
$ SRS 19 | TRIONR o SR oy o dedht | TauEgens,
ORex URUA, 2024 & | faRidigd
31y 3 (3rdfq o) &1 | fimeal SR
G VI ATl
20 | ISIRIITST |Tgad  HUeH | f[qdrel | dHGdist & SiHifd®, | Siad, TR-sfa,
3 3Rl 20 | BRY (GUAUWH) H o 3R oy o dddh | TauTgans,
TeYUTAar dHrAdTel! ORex uRum, 2024 o | foRidiea
HUHal o TaUIoR 3T 3 (3T o) &1 | dfedl SR
TS VI LREILIEESI]
21 | IMZIARSILSM | T3msuw & Fawr | famrg! | dimmepdist & dwifep, | Siigd, TR-Sitaq,
3 3Rscl 21 faw iRk aw &1 deth | Tauuaes,
ORex uRuH, 2024 o | foxidiea
3T 3 (3T o) &1 | e edl SR
TS VI LREILIEESI]
22 | ISIRIITST | TUIoR/fadh gyl | fodrel | dHpalstt & sififdd, | Sitad, TR-sfa,
3 RS 22 | 3R e faawm fat oik fra=r o weet | Touges,
AFES OReY URUA, 2024 & | faRivigd
3ty 3 (3rdfq o) &1 | fimreal SR
TS VI
23 | MRS | T3msuw o= & | famrgl | dimmpdist & dwife, | Siigd, TR-Staq,
3 _3Rscl 23 | GdY H gHad! akal- fag iR fAow w1 Teh | vauegarns,
URi&(eh T THIOTIA OReRx uRum, 2024 o | foRidiea
3T 3 (3T 9w &1 | S edl SR
TS VI LEEIGIEESI]
24 | IMRIRSNS | oW W ueY | HH ¥ | d\medist & dWife®, | Siiad, TR-sia,
$_oREA 24 | yunferdt SR ufsar | w0 | faw SR Faw o1 Taiddh | vauwgshs,
et dWw @1 ad # | ORex uRuA, 2024 & | faRiied
THTOTOS TP IR | e 3 (3T (39w &7 | el 8k
TS VI
25 | SMEIRETSM |BU Tb WUl | [qHEr | SHIwdIeT & diHifbd, | Siiad, TR-siiaH,
3 _3Racl 25 | (fSITw) o fag iR fAow w1 Teh | vauegarns,
THUGR gt URSR URUHA, 2024 & | fa=sied
JHAd qa-URIE® 3T 3 (3T 9w &1 | S edl SR
&1 JHTITA TS VI LREILIEESI]
26 | ARSI | FO-RAARFAH | Io- | SiHbdlff & s, | SitdH, IR-sidH,
$ 3RS 26 | TRTUITR Heieh xR fag iR fAow o Teeh | vauggarn,
oAl RS | gy | ARex uRum, 2024 % | Qe
PTHAIIIA g o | 3reom 3 (3T A &1 | SiHedl SR
THUl | GS VI LREILIEESI]
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®. 9. W IEn faaor Mg AR Ui / UG
AT 9.
EN
URMYS
IR W
A
JIg
27 | SSIRIITS | Io8-aR e foarel | diAreatstt & diHife®, | Stad, TR-sfia,
g SRS 27 fo ok e orf Geet | TouEaars,
ORex URUA, 2024 & | faRidigd
3ty 3 (3rdfq o) &1 | dfimeal SR
Hs VI LREILIEEI]
28 | AMSIRIITINT | THUHSETT FH0T | US| SHHIpdIST P dHihD, | Siad
3 _3Redl 28 | & fou goadf ovar- | touw | faw SR faw wrf dedh
USles T UHIOGS | 3TSUH | AReR URUA, 2024 &
b 3T 3 (31T FawT)
GEIEECERY
& gy
29 | aEeRIISN | THEAE /Syl | aiifiep | irbdiell & forg | TR-Sitad, Sifad
3 3Rscl 29 | B 3R HuAtTg HRURC SR Teeh | 3R Tauegans
3! faig ad & ORex URTHA, 2024 @I
SR fea ™ TS 9.5() 3R 9.5(H)(i)
TIRHE 3R 3/
G|
30 | IIgRIITST | THSIATSSH/Sseyd! | i | dApaistf & fog | TR-SilaH, Sifad
3 3Rscl 30 | S 3R HuANTY & HRURC AR Tl | 3R Touggans
THIAT ARIAT e ORI &1 WS
TR &1 faavom 9.5(F) 3R 9.5(%)())
31 | smgameiuan | foxita oo e | d\palet & faQ | RS, Siad
3 3Rl 31 | B SR HUHUITY PHRUNE AU Jaeht | 3R Tquegaens
& IeU H g ORex URUA, 2024 &l
TR R WS 9.5() 3R 9.5(9)(i)
T/aYd fhd T
iR Heh T faarur
32 | IISIARIITST | 3FUIGH &t RUfd | aiifis | fiApaist & o | Sitad, TR-sila=
3 3R3cl 32 HRURE SR Teef | Tquuaes,
UReY URUH, 2024 &7 | fa=ivigd
WS 9.5(@) 3R 9.5(8)(i) |dHBAl 3R
: : TR
33 | g3Reiusn |gu fFeRpi ot | i | di\medfsf & forg | Sitad, IR-ofiaq,
3 _3Rscl 33 | Fgfad & fo PRURE MM Teef | Tquuass,
qies fgaTe ARex URTA, 2024 1 | faxidigd
THTOTOS TS 2.2 (I) dmeal ek

ARl
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®. 9. W IEn faaor Mg AR Ui / UG
3eATY 4.
34 | ARSI | UdUpd i | dApatet & fow | IR-Sitaq, Sita,
3 3RSl 34 | (g3 Rm) PRURE AT Teielt | Touegans,
Rygidl & 3rUTe MR IR H TS 12 | fadsiga
% foru gmTfieum SHpal 3R
35 | msemREiue | R AIRH B |9 | Stwr Iare) Jeeht Arex | 9t dHrpal
3 _3Rscl 35 | T SAE I Jo-T | URY | aRuA
foar
SIS
36 | amsemREive | RRAIRH B | affe | Star Iare) Jeeht Arex | 9t dHrpal
3 3R3cl 36 | T8 IdIE &I BIRCE]
CIGRIK]
37 | smE3REIe | Jag-aR Sifew- |9 | di\r Iarel Tedt AReR | IRt
$ 3RSl 37 | 3ih SR grar quT iR
3 AT TR
BChll
38 | 3TZIRSIT3N | grdf & faarur - ¥ | Sfar Iarg gadt AR | IR-ofiaq
S 3Rsdl 38 gRuz
39 | AMFIARSITIN | SEATBRT i | ufertiteRes! & feal &1 | TR-Sita, Sita
S 3R] 39 | (3MIcaiRim) TR, SHBae & | 3R THUTE TS
ﬁwuﬂamaﬁ?mw
40 | TSRS | UIRuSliectens | owgl | uiferiteRal & feal &1 | IR-SitaH, Sita
S 3RSl 40 | (wfa) Rad TR&ur, SHTHaredf & 3R THUTT TS
%%Waﬁ?mw
41 | TSRS | 3feTad! A 3R | 3wl | UiferiteRapl & fgal &1 | IR-Sita+, Sita
3 3RSl 41 | S AHUTS TR&ur, SHTHaredf & 3R THUTE TS
42 | IgIRSIM | 3rufdshy Teeh IR | UfertyRe! & fedf b1 | TR-Sita, Shiad
3 3Rscl 42 | FRreemd TR, SHTH AT & 3R TUEIas
gmlﬂ?mq\%ﬁ?&mﬁa@
43 | argemdiusn | aRy A e | urferieyRel & fedf w1 | 9t Fieresat
3 3R3cl 43 | Hogu @id o TR&U, ST &
UIfrYRepT BT 10 TR 3R 3 TG
¥ T 31fies gHg & fawg
forg sremat IR &%
30T & faaru
44 | RSN | YRA P R aqMics | SMSSRSILSAS (YaH) | fa=Isiepa
3 RSS! 44 | ST Fifkegdt fafgm, 2018 3R | dHTwHAfa,
NI IrEARENeE  (f[esh | Rgora
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HARC? URUT /
3T 9.

eHEen | 0 faww | smgfw

gAdTATRarslt & TS
IR drgy A @
UoliopruT 3R uR=me)

fafram, 2024 gAS T 13,
TH RS
IR dIsw
sfear, geura
CIEIESIE]
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Background:

The Authority in its endeavor to encourage the ease of doing business, reduce the
compliance burden and remove redundancies, has reviewed the existing Regulations to
convert them into principle based, following which master circulars giving guidance on
operational aspects are also issued. The following is the list of regulations:

i. Insurance Regulatory and Development Authority of India (Rural, Social Sector and
Motor Third Party Obligations) Regulations, 2024,

i. Insurance Regulatory and Development Authority of India (Registration, Capital
Structure, Transfer of Shares and Amalgamation of Insurers) Regulations, 2024;

iii. Insurance Regulatory and Development Authority of India (Expenses of
Management, including Commission, of Insurers) Regulations, 2024;

iv.  Insurance Regulatory and Development Authority of India (Actuarial, Finance and
Investment Functions of Insurers) Regulations, 2024;

v. Insurance Regulatory and Development Authority of India (Corporate Governance for
Insurers) Regulations, 2024;

vi. Insurance Regulatory and Development Authority of India (Insurance Products)
Regulations, 2024;

vii. Insurance Regulatory and Development Authority of India (Protection of
Policyholder’s Interests, operations and allied matters of insurers) Regulations, 2024;

viii. Insurance Regulatory and Development Authority of India (Registration and

operations of Foreign Reinsurers Branches and Lloyd’s India) Regulations, 2024;

These Regulations and the corresponding Master Circulars require insurers and reinsurers,
including Foreign Reinsurance Branches, to submit certain returns on periodical basis,
wherein reference is made to the Master Circular on submission of returns.

In this context, this Master Circular is being issued aiming to create a single reference for all
such returns and harmonize the timelines for filing. It also aims to consolidate relevant
instructions for filing of these returns, where applicable, into a unified framework.

The Master Circular is divided into 3 parts. Part — | of the circular stipulates returns specified
in the 8 regulations given above and corresponding master circulars. These returns will
check the fulfillment of the objectives of the regulations and monitoring of the performance /
working of the insurers.

Part — Il of the circular are business statistics that are collected either through BAP / email.
This is to understand the growth and spread of the business in various geographies,
distribution channels, demography, product segments, persistency, renewability, etc. It
provides greater insights into the company’s business strategy.

Part — lll of the circular repeals the various circulars which are no longer applicable,
subsequent to the notification of this circular.

Scope and applicability:

(1)  This Master Circular replaces Circulars issued earlier pertaining to submission of
Regulatory Returns.

(2) It provides guidance/instructions on filing of returns, wherever necessary, for ease of
understanding.

(3) It shall apply to every life insurer, general insurer, health insurer and reinsurers and
Foreign Reinsurance Branches transacting reinsurance business in India.
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Particulars of Returns to be submitted

Part — | - Submission of returns as specified under Master Circular

This part of the circular stipulates returns specified in the above mentioned eight regulations
and corresponding master circulars. These returns seek to oversee the fulfillment of the
objectives of the regulations and at the same time monitor the activities of the insurers. The
list of returns is as follows:

S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
1 IRDAI_RET_1 | Rural Social Sector | Half-Yearly | As per Point. 9 of | Life Insurers
Obligations - Life Chapter - VI of Master
Circular on Rural, Social
Sector and Motor Third
Party Obligation
2 IRDAI_RET 2 | Rural Social Sector - | Half-Yearly | As per Point. 9 of | Non-Life,
Motor Third Party Chapter - VI of Master | SAHI
Obligations - General Circular on Rural, Social
Sector and Motor Third
Party Obligation
3 IRDAI_RET_3 | Equity Shareholding | Quarterly Registration, Capital | Non-Life, Life
Pattern Statement-Part Structure, Transfer of | & SAHI
A,.Band C Shares and
Amalgamation of
Insurers
4 IRDAI_RET 4 | Table 1 Return on | Annual Expenses of | SAHI
Payment of Commission Management, including
by the SAHI Commission, of
Insurers
5 IRDAI_RET 5 | Table 2 Return on | Annual Expenses of | Non-Life
Payment of Commission Management, including
by the Gen Commission, of
Insurers
6 IRDAI_RET 6 | Table 3 Return on | Annual Expenses of | Life
Payment of Commission Management, including
by the Life Commission, of
Insurers
7 IRDAI_RET _7 | Annexure ACTL-LI-1: | Annual Chapter IV - Part-1- | Life
With Profit Committee Actuarial Returns
(WPC) Report
8 IRDAI_RET_8 | Annexure ACTL-LI-2: | Annual Chapter IV - Part-1- | Life
Appointed Actuary’s Actuarial Returns
Annual Report format
9 IRDAI_RET_9 | Return-ACTL-3: Annual and | Chapter IV - Part-1- | Life
Annexure ACTL-LI-3: | also Actuarial Returns
Asset Liability | Quarterly
Management Report and | for DSlls
Tables
10 IRDAI_RET_10 | Return-ACTL-4: Annual Chapter IV - Part-1- | Life
Annexure ACTL-LI-4: Actuarial Returns
Economic Capital
Submissions
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S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
11 IRDAI_RET_11 | Return-ACTL-9: Annual Chapter IV - Part-1- | Life
Annexure ACTL-LI-5: Actuarial Returns
Persistency and Renewal
Rates
12 IRDAI_RET_12 | Return-ACTL-1: Annual Chapter IV - Part-1-| Life
Additional Forms to be Actuarial Returns
submitted along with
Actuarial Report and
Abstract (Life Insurance)
13 IRDAI_RET_13 | Return-ACTL-2: Annual Chapter IV - Part-1- | Life
Reconciliation & Actuarial Returns
Checklist (Life Insurance)
14 IRDAI_RET_14 | Return-ACTL-5: Annual Chapter IV - Part-1- | Non-Life,
Annexure  ACTL-GI-1: Actuarial Returns SAHI and
IBNR Report format, Specialized
Forms and Tables Insurers
15 IRDAI_RET_15 | Return-ACTL-6: Annual Chapter IV - Part-1- | Non-Life,
Annexure  ACTL-GI-2: Actuarial Returns SAHI and
Financial Condition Specialized
Report (FCR) Format Insurers
and Tables
16 IRDAI_RET_16 | Return-ACTL-7: Annual and | Chapter IV - Part-1- | Non-Life,
Annexure-ACTL-GI-3: also Actuarial Returns SAHI and
Asset Liability | Quarterly Specialized
Management Report and | for DSlls Insurers
Tables
17 IRDAI_RET 17 | ACTL-GI-4: Return- | Annual Chapter IV - Part-1- | Non-Life,
ACTL-8: Economic Actuarial Returns SAHI and
Capital Submissions Specialized
Insurers
18 IRDAI_RET_18 | Investment in  Credit | Quarterly Section VI of Chapter 3 | Life, Non-Life
Default Swaps (i,e. Investments) of |, SAHI,
Master Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
19 IRDAI_RET_19 | Exposure to Interest Rate | Quarterly Section VI of Chapter 3 | Life, Non-Life
derivatives (i.e. Investments) of |, SAHI,
Master  Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
20 IRDAI_RET_20 | Exposure to Companies | Quarterly Section VI of Chapter 3 | Life, Non-Life
Participating in  Joint (i.e. Investments) of |, SAHI,
Lenders Forum (JLF) Master Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
21 IRDAI_RET_21 | Investments in AlF Quarterly Section VI of Chapter 3 | Life, Non-Life
(i.,e. Investments) of |, SAHI,
Master Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers

Insurers,2024
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S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
22 IRDAI_RET_22 | Exposure / Prudential | Quarterly Section VI of Chapter 3 | Life, Non-Life
and Other Investment (i.e. Investments) of |, SAHI,
Norms Master Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
23 IRDAI_RET_23 | Concurrent Auditor’s | Quarterly Section VI of Chapter 3 | Life, Non-Life
Certificate on AlF (i.e. Investments) of |, SAHI,
investments Master Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
24 IRDAI_RET 24 | CA certificate on | Once in | Section VI of Chapter 3 | Life, Non-Life
Investment Risk | Two Years | (i.e. Investments) of |, SAHI,
Management  Systems | minimum Master  Circular  on | Specialized
and Process Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
25 IRDAI_RET_25 | Concurrent Auditor’s | Quarterly Section VI of Chapter 3 | Life, Non-Life
Certificate on Exposure (i.e. Investments) of |, SAHI,
to Credit Default Swaps Master  Circular  on | Specialized
(CDS) Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
26 IRDAI_RET_26 | Concurrent Auditor’'s | At the time | Section VI of Chapter 3 | Life, Non-Life
certificate on Exposure to | of initially | (i.e. Investments) of |, SAHI,
Interest Rate Derivatives | taking Master Circular on | Specialized
exposure Actuarial, Finance and | Insurers &
to Interest | Investment Functions of | Reinsurers
Rate Insurers,2024
Derivatives
27 IRDAI_RET_27 | State wise investments Quarterly Section VI of Chapter 3 | Life, Non-Life
(i.e. Investments) of |, SAHI,
Master Circular on | Specialized
Actuarial, Finance and | Insurers &
Investment Functions of | Reinsurers
Insurers,2024
28 IRDAI_RET_28 | Concurrent Auditor’s | At the time | Section VI of Chapter 3 | Life
Certificate  for ~ SFIN | of creation | (i.e. Investments) of
creation of each | Master  Circular on
SFIN Actuarial, Finance and
Investment Functions of
Insurers,2024
29 IRDAI_RET_29 | Remuneration and other | Annual Clause 9.5(b) and 9.5 | Non-Life, Life
payments made during (d) (i) of Master Circular | & SAHI
the Financial Year to on Corporate
MD/CEO/WTD & KMPs Governance for
Insurers,2024
30 IRDAI_RET 30 | Details of Outstanding | Annual Clause 9.5(b) and 9.5 | Non-Life, Life
Deferred Remuneration (d) (i) of Master Circular | & SAHI
of MD/CEO/WTD & on Corporate
KMPs Governance for
Insurers,2024
31 IRDAI_RET_31 | Details of Remuneration | Annual Clause 9.5(b) and 9.5 | Non-Life, Life
Reduced / Cancelled / (d) (i) of Master Circular | & SAHI
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S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
Recovered in respect of on Corporate
KMPs during the Governance for
Financial Year Insurers,2024
32 IRDAI_RET_32 | Status of Compliance Annual Clause 9.5(b) and 9.5 | Life, Non-Life
(d) (i) of Master Circular | , SAHI,
on Corporate | Specialized
Governance for | Insurers &
Insurers,2024 Reinsurers
33 IRDAI_RET 33 | Annual Compliance | Annual Clause 2.2 (e) of | Non-Life,
Certificate for Master Circular on | Life, SAHI
appointment of common Corporate Governance | ,Specialized
directors for Insurers,2024 Insurers &
Re-insurers
34 IRDAI_RET_34 | Certification for | Annual Clause 12 of Master | Non-Life,
compliance of the Circular on Corporate | Life, SAHI
Stewardship Principles Governance for | ,Specialized
Insurers,2024 Insurers &
Re-insurers
35 IRDAI_RET_35 | Intimation of newly | As and | Master  Circular on | All Insurers
launched Product When Insurance Products
Launched
36 IRDAI_RET_36 | Business of newly | Annual Master  Circular  on | All Insurers
launched Product Insurance Products
37 IRDAI_RET_37 | Product wise | Annual Master  Circular on | Non-Life
Underwriting and Claim Insurance Products
and other service level
Information
38 IRDAI_RET 38 | Statement of Claims — Annual Master  Circular on | Non-Life
Insurance Products
39 IRDAI_RET_39 | Outsourcing Annual Protection of | Non-Life, Life
Policyholder’s Interests, | & SAHI
operations and allied
matters of insurers
40 IRDAI_RET 40 | PRAGATI report Half-yearly | Protection of | Non-Life, Life
Policyholder’s Interests, | & SAHI
operations and allied
matters of insurers
41 IRDAI_RET 41 | Court cases and | Half-yearly | Protection of | Non-Life, Life
Insurance  Ombudsman Policyholder’s Interests, | & SAHI
Awards operations and allied
matters of insurers
42 IRDAI_RET 42 | Mis-selling complaints Half yearly | Protection of | Non-Life, Life
Policyholder’s Interests, | & SAHI
operations and allied
matters of insurers
43 IRDAI_RET 43 | Details of Transfer of | Annual Protection of | All Insurers
Unclaimed Amount of Policyholder’s Interests,
Policyholders for more operations and allied
than 10 years to Senior matters of insurers
Citizens’ Welfare
Account
44 IRDAI_RET 44 | Reinsurance  Statistics | Annual IRDAI  (Re-insurance) | Non-life
Business Within India Regulations, 2018 and | insurers
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S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
IRDAI (Registration and | including
Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
45 IRDAI_RET 45 | Reinsurance  Statistics | Annual IRDAI  (Re-insurance) | Non-life
Foreign Business Regulations, 2018 and | insurers
IRDAI (Registration and | including
Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
46 IRDAI_RET 46 | Details of Outstanding | Annual and | IRDAI  (Re-insurance) | Non-life
Recoveries & their aging | also Regulations, 2018 and | insurers
data Quarterly IRDAI (Registration and | including
for DSlIs Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
47 IRDAI_RET 47 | Reinsurance Risk | Annual IRDAI  (Re-insurance) | Non-life
Exposure Statistics Regulations, 2018 and | insurers
IRDAI (Registration and | including
Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
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S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
48 IRDAI_RET_48 | Details of Reinsurance | Annual IRDAI  (Re-insurance) | Non-life
premium ceded to the Regulations, 2018 and | insurers
Indian IRDAI (Registration and | including
Insurer/FRBs/CBRs/I10s Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
49 IRDAI_RET_49 | Details of Reinsurance | Annual IRDAI  (Re-insurance) | Non-life
Premium Accepted from Regulations, 2018 and | insurers
Indian IRDAI (Registration and | including
Insurer/FRBs/CBRs/I10s Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
50 IRDAI_RET_50 | Details of Reinsurance | Annual IRDAI  (Re-insurance) | Non-life
Claims Indian Regulations, 2018 and | insurers
Insurer/FRBs/CBRs/IIOs. IRDAI (Registration and | including
(on inward) Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers
51 IRDAI_RET 51 | Details of Reinsurance | Annual IRDAI  (Re-insurance) | Non-life
Claims Indian Regulations, 2018 and | insurers
Insurer/FRBs/CBRs/IIOs. IRDAI (Registration and | including
(on Outward) Operations of Foreign | Specialized
Reinsurers  Branches | Insurers,
and Lloyd’s India) | standalone
Regulations, 2024 Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
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S. No

Form No.

Description

Frequency

Master Circular /
Chapter No.s

Applicability

Exempted
insurers

52

IRDAI_RET_52

Statement of Facultative
Placement

Annual

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’'s India)
Regulations, 2024

Non-life
insurers
including
Specialized
Insurers,
standalone
Health
Insurers,
Indian
Reinsurers,
FRBs and
Lloyds India,
Exempted
insurers

53

IRDAI_RET_53

Statement of
Reinsurance  Premium
(Indian Business,
Foreign Business)

Annual and
also
Quarterly
for DSlIs

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’'s India)
Regulations, 2024

Indian
Reinsurers,
FRBs and
Lloyds India

54

IRDAI_RET_54

Statement of
Underwriting
performance

Annual

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024

Reinsurers,
FRBs and
Lloyds India

55

IRDAI_RET_55

Aging data of
reinsurance recoverable
claims

Annual

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024

Life Insurers ,
Indian
Reinsurers
and FRB

56

IRDAI_RET_56

Details of Retained Sum
at Risk

Annual

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024

Life Insurers ,
Indian
Reinsurers
and FRB

57

IRDAI_RET_57

Details of Reinsurance
premium ceded to and
claims received from the
Indian

Insurer/FRBs/CBRs/110s

Annual

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024

Life Insurers ,
Indian
Reinsurers
and FRB

58

IRDAI_RET_58

Details of Reinsurance
Premium Accepted from
and claims paid to Indian
Insurer/FRBs/CBRs/IIOs

Annual

IRDAI  (Re-insurance)
Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign

Life Insurers ,
Indian
Reinsurers
and FRB
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S. No Form No. Description Frequency Master Circular / Applicability
Chapter No.s
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024
59 IRDAI_RET_59 | Reinsurance  Premium | Quarterly IRDAI  (Re-insurance) | Life Insurers ,
and Claims Accounts for Regulations, 2018 and | Indian
the quarter IRDAI (Registration and | Reinsurers
Operations of Foreign | and FRB
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024
60 IRDAI_RET_60 | Insurance Pool Statistics | Annual IRDAI  (Re-insurance) | Pool

Regulations, 2018 and
IRDAI (Registration and
Operations of Foreign
Reinsurers  Branches
and Lloyd’s India)
Regulations, 2024

Administrator
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Part — Il - Submission of returns under BAP/ Email

This part of the circular seeks business statistics in order to understand the growth and
spread of the business in various geographies, distribution channels, demography, product
segments, persistency, renewability, etc. It provides greater insights into the company’s
business strategy.

S. No Form No. Description Frequency Applicability

1 IRDAI_RET_101 PMJJBY-Policy year data Monthly Life

2 IRDAI_RET_102 | PMJJBY- Bank wise Monthly Life

3 IRDAI_RET_103 | PMJJBY- State wise Monthly Life

4 IRDAI_RET_104 | Annual Audited Statistics-General Info Annually Life

5 IRDAI_RET_105 | Annual Audited Statistics-Channel wise Annually Life

6 IRDAI_RET_106 | Annual Audited Statistics-State wise Annually Life

7 IRDAI_RET _107 | Annual Audited Statistics-Micro Ins Annually Life

8 IRDAI_RET_108 | Annual Audited Statistics-List Of MI products | Annually Life

9 IRDAI_RET_109 | Annual Audited Statistics-Claims Annually Life

10 IRDAI_RET_110 | Annual Audited Statistics-Details of claims Annually Life

11 IRDAI_RET_111 Annual Audited Statistics-SEC 45 CASES Annually Life

12 IRDAI_RET_112 Annual Audited Statistics-MI Claims Annually Life

13 IRDAI_RET_113 | Annual Audited Statistics-Details of Ml Claims | Annually Life

14 IRDAI_RET_114 | Annual Audited Statistics-Unclaimed Annually Life

15 IRDAI_RET_115 | Annual Audited Statistics-Benefits Paid_Indvl | Annually Life

16 IRDAI_RET_116 | Annual Audited Statistics-Benefits | Annually Life
Paid_Group

17 IRDAI_RET _117 | Annual Audited Statistics-Agency Stats State | Annually Life
wise

18 IRDAI_RET_118 | Annual Audited Statistics-Agency stats Annually Life

19 IRDAI_RET_119 | Annual Audited Statistics-Individual Agents | Annually Life
state wise

20 IRDAI_RET 120 | Annual Audited Statistics-POS Annually Life

21 IRDAI_RET_121 Annual Audited Statistics-Women Lives Annually Life

22 IRDAI_RET_122 Annual Audited Statistics-INSP - Renewal Annually Life

23 IRDAI_RET_123 | Annual Audited Statistics-GNSP - Renewal Annually Life

24 IRDAI_RET 124 | Annual Audited Statistics-Renewal Business | Annually Life
State wise

25 IRDAI_RET 125 | Annual Audited Statistics-Certificate Annually Life

26 IRDAI_RET_126 | Annual Audited Statistics-Rural-Social Annually Life

27 IRDAI_RET 127 | Business Data on Social Security Schemes Annual Life

28 IRDAI_RET_128 Income wise Classification of Insurance | Annual Life
Buyers- Statewise.xls

29 IRDAI_RET_129 New Business Data - Product and Channel | Annual Life
Wise.xls

30 IRDAI_RET_130 New Business - First Premium Figures - | Monthly Life
Individual - Rider.xls

31 IRDAI_RET_131 New Business - First Premium Figures - | Monthly Life
Individual.xls

32 IRDAI_RET 132 New Business Figures (First Year Premium) - | Monthly Life
Group - Rider.xls

33 IRDAI_RET 133 New Business Figures (First Year Premium) - | Monthly Life
Group.xls

34 IRDAI_RET 134 New Business Figures (First Year Premium) - | Monthly Life
Individual - Rider.xls

35 IRDAI_RET 135 New Business Figures (First Year Premium) - | Monthly Life

Individual.xls
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S. No Form No. Description Frequency | Applicability

36 IRDAI_RET_136 Renewal - Group Business Figures-Rider.xls | Monthly Life

37 IRDAI_RET_137 Renewal - Group Business Figures.xls Monthly Life

38 IRDAI_RET_138 Renewal - Individual Business Figures- | Monthly Life
Rider.xls

39 IRDAI_RET_139 Renewal - Individual Business Figures.xls Monthly Life

40 IRDAI_RET 140 | Agency Statistics - Slabwise.xls Quarterly Life

41 IRDAI_RET_141 Agency Statistics Statewise.xls Quarterly Life

42 IRDAI_RET_142 Agency Statistics.xls Quarterly Life

43 IRDAI_RET_143 | Claims Data on Social Security Schemes.xls | Quarterly Life

44 IRDAI_RET 144 Data for surrenders, partial withdrawals, | Quarterly Life
switches and top-ups.xls

45 IRDAI_RET_145 Data on legal cases.xls Quarterly Life

46 IRDAI_RET_146 Death Claim, Maturity and Scheme Level | Quarterly Life
Surrenders (Group) - Ageing of Claims.xls

47 IRDAI_RET 147 Death Claim, Maturity and Scheme Level | Quarterly Life
Surrenders (Group) - Claims Movement.xls

48 IRDAI_RET 148 Death Claim, Maturity and Scheme Level | Quarterly Life
Surrenders  (Group) - Scheme level
Surrenders.xls

49 IRDAI_RET_149 | Death Claims (Individual) - Ageing of | Quarterly Life
Claims.xls

50 IRDAI_RET_150 | Death Claims (Individual) - Claims | Quarterly Life
Movement.xls

51 IRDAI_RET_151 Death Occurences - Policy Duration wise.xls | Quarterly Life

52 IRDAI_RET_152 Details of business procured through distance | Quarterly Life
mediums.xls

53 IRDAI_RET_153 Details of New Business Data For MI - | Quarterly Life
Channel wise.xls

54 IRDAI_RET_154 Details of New Business Data For MI - | Quarterly Life
Statewise.xls

55 IRDAI_RET_155 Free Look and Cheque dishonor data.xls Quarterly Life

56 IRDAI_RET_156 | Group New Business Category wise Data.xls | Quarterly Life

57 IRDAI_RET_157 Health Claims (Group) - Ageing of Claims.xls | Quarterly Life

58 IRDAI_RET_ 158 Health Claims (Group) - Claims Movement.xls | Quarterly Life

59 IRDAI_RET_159 Health Claims (Individual) - Ageing of | Quarterly Life
Claims.xls

60 IRDAI_RET_160 Health Claims (Individual) - Claims | Quarterly Life
Movement.xls

61 IRDAI_RET_161 List of Ml Products.xls Quarterly Life

62 IRDAI_RET_ 162 MI Claims Movement Form - Death Claims - | Quarterly Life
Ageing of Claims.xls

63 IRDAI_RET 163 MI Claims Movement Form - Death Claims - | Quarterly Life
Claims Movement.xls

64 IRDAI_RET_164 MI Claims Movement Form - Maturity - Ageing | Quarterly Life
of Claims.xls

65 IRDAI_RET_165 MI Claims Movement Form - Maturity - Claims | Quarterly Life
Movement.xls

66 IRDAI_RET_166 New Business Data - Channelwise.xls Quarterly Life

67 IRDAI_RET_167 New Business Data — State wise - Group.xls | Quarterly Life

68 IRDAI_RET_168 New Business Data - Statewise - Individual.xIs | Quarterly Life

69 IRDAI_RET_169 Penal Interest Paid - Claims and Benefits.xls | Quarterly Life

70 IRDAI_RET_170 Repudiated_Rejected Claims Data.xls Quarterly Life

71 IRDAI_RET_171 Rider Claims Data - Ageing of Claims.xls Quarterly Life

72 IRDAI_RET 172 Rider Claims Data - Claims Movement.xls Quarterly Life

73 IRDAI_RET_173 State wise Benefits Paid Movement Form.xls | Quarterly Life

74 IRDAI_RET_174 | State wise Death Claims Movement Form.xls | Quarterly Life
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S. No Form No. Description Frequency | Applicability
75 IRDAI_RET_175 | Survival Periodic Benefits and Maturity | Quarterly Life
Benefits (Individual) - Ageing of Claims.xls
76 IRDAI_RET_176 | Survival Periodic Benefits and Maturity | Quarterly Life
Benefits (Individual) - Claims Movement.xls
77 IRDAI_RET_177 | Segment wise Gross Premium data across all | Quarterly Non-Life,
Channels SAHI
78 IRDAI_RET 178 | Statement of Incurred claims Quarterly Non-Life,
SAHI
79 IRDAI_RET_179 State wise and channel wise claims reported | Quarterly Non-Life,
SAHI
80 IRDAI_RET_180 State wise and channel wise claims Paid Quarterly Non-Life,
SAHI
81 IRDAI_RET_181 State wise and channel wise claims incurred | Quarterly Non-Life,
SAHI
82 IRDAI_RET 182 Catastrophic Claim Details — State wise Annual Non-Life
83 IRDAI_RET_183 Large Claim Details - Insurer-wise Annual Non-Life
84 IRDAI_RET_184 Microinsurance Statistics -Upto the quarter Quarterly Non-Life,
SAHI
85 IRDAI_RET_ 185 Form X - State wise Statement of Offices | Quarterly Non-Life,
(Quarterly Format) SAHI
86 IRDAI_RET_ 186 Details of foreign offices Quarterly Non-Life,
SAHI
87 IRDAI_RET 187 Form IX - Agency Organisation Statement | Quarterly Non-Life,
(Quarterly Format) SAHI
88 IRDAI_RET_188 | Summary of Terrorism Insurance Business Annual Non-Life
89 IRDAI_RET_189 | Claims Data for Coinsurance Annual Non-Life
90 IRDAI_RET_190 Monthly Business figures Monthly Non-Life,
SAHI
9 IRDAI_RET_191 Details of product / add-on performance | Annual Non-Life,
(Health / Personal Accident / Domestic Travel SAHI
/ Overseas Travel)
92 IRDAI_RET 192 Details of State-wise Channel-wise business | Annual Non-Life,
SAHI
93 IRDAI_RET 193 | State-wise details of New Business and In- | Annual Non-Life,
force Business SAHI
94 IRDAI_RET 194 Details of state wise (excluding PA and | Annual Non-Life,
Travel) claims paid by mode of settlement of SAHI
claims
95 IRDAI_RET_195 State wise details on number of network | Annual Non-Life,
providers SAHI
96 IRDAI_RET_196 Details of claims handled (in-house settlement | Annual Non-Life,
and through TPAs, as may be applicable) SAHI
97 IRDAI_RET_197 Details of Gross Premium, Number of persons | Quarterly Non-Life,
covered and incurred claims for the quarter SAHI
98 IRDAI_RET_198 State-wise details of Claims, New Business, | Annual Life
Renewal Business and In-force Business of
Health Insurance Products and Riders (of life
insurers)
99 IRDAI_RET_199 Fraud Monitoring Report Annual Non-Life, Life
& SAHI
100 IRDAI_RET_200 | A-RA: Revenue Account Quarterly Life
101 IRDAI_RET_201 A-PL: Profit & Loss Account Quarterly Life
102 IRDAI_RET_202 | A-BS: Balance Sheet Quarterly Life
103 IRDAI_RET 203 Schedule 1: Premium Quarterly Life
104 IRDAI_RET 204 | Schedule 2: Commission Expenses Quarterly Life
105 IRDAI_RET 205 | Schedule 3: Operating Expenses Quarterly Life
106 IRDAI_RET_ 206 Schedule 4: Benefits Paid Quarterly Life
107 IRDAI_RET_207 | Schedule 5: Share Capital Quarterly Life
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S. No Form No. Description Frequency | Applicability

108 IRDAI_RET_ 208 Schedule 5A: Pattern of Shareholding Quarterly Life

109 IRDAI_RET_ 209 Schedule 6: Reserves and Surplus Quarterly Life

110 IRDAI_RET 210 Schedule 7: Borrowings Quarterly Life

111 IRDAI_RET_ 211 Schedule 8: Investments - Shareholders Quarterly Life

112 IRDAI_RET 212 Schedule 8A: Investments - Policyholders Quarterly Life

113 IRDAI_RET_213 | Schedule 8B: Investments - Assets to Cover | Quarterly Life

Linked Liabilities

114 IRDAI_RET 214 | Schedule 9: Loans Quarterly Life

115 IRDAI_RET 215 Schedule 10: Fixed Assets Quarterly Life

116 IRDAI_RET 216 | Schedule 11: Cash and Bank Balances Quarterly Life

117 IRDAI_RET 217 Schedule 12: Advances and Other Assets Quarterly Life

118 IRDAI_RET 218 | Schedule 13: Current Liabilities Quarterly Life

119 IRDAI_RET 219 Schedule 14: Provisions Quarterly Life

120 IRDAI_RET_ 220 Schedule 15: Miscellaneous Expenditure Quarterly Life

121 IRDAI_RET 221 B-RA: Revenue Account Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

122 IRDAI_RET 222 B-PL: Profit & Loss Account Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

123 IRDAI_RET 223 | B-BS: Balance Sheet Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

124 IRDAI_RET_224 Schedule 1: Premium Earned [Net] Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

125 IRDAI_RET 225 | Schedule 2: Claims Incurred [Net] Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

126 IRDAI_RET_226 | Schedule 3: Commission Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

127 IRDAI_RET_227 Schedule 4: Operating Expenses Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

128 IRDAI_RET 228 | Schedule 5: Share Capital Quarterly for | Non life,
Non life | SAHI, Re-
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S. No Form No. Description Frequency Applicability
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

129 IRDAI_RET 229 | Schedule 5A: Pattern of Shareholding Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

130 IRDAI_RET 230 | Schedule 6: Reserves and Surplus Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

131 IRDAI_RET_231 Schedule 6A: Head Office Account Schedule | Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

132 IRDAI_RET 232 | Schedule 7: Borrowings Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

133 IRDAI_RET 233 Schedule 8: Investments - Shareholders Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

134 IRDAI_RET 234 | Schedule 8A: Investments - Policyholders Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

135 IRDAI_RET_235 | Schedule 8B: Investments - Assets to Cover | Quarterly for | Non life,

Linked Liabilities Non life | SAHI, Re-

Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

136 IRDAI_RET 236 | Schedule 9: Loans Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

137 IRDAI_RET 237 | Schedule 10: Fixed Assets Quarterly for | Non life,
Non life | SAHI, Re-
Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for
FRBs

138 IRDAI_RET_238 | Schedule 11: Cash and Bank Balances Quarterly for | Non life,
Non life | SAHI, Re-

Uy / Page 42 / 44




S. No Form No. Description Frequency Applicability

Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for

FRBs
139 IRDAI_RET 239 | Schedule 12: Advances and Other Assets Quarterly for | Non life,
Non life | SAHI, Re-

Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for

FRBs
140 IRDAI_RET 240 | Schedule 13: Current Liabilities Quarterly for | Non life,
Non life | SAHI, Re-

Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for

FRBs
141 IRDAI_RET_241 Schedule 14: Provisions Quarterly for | Non life,
Non life | SAHI, Re-

Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs
Half Yearly for

FRBs
142 IRDAI_RET 242 | Schedule 15: Miscellaneous Expenditure Quarterly for | Non life,
Non life | SAHI, Re-

Insurers, SAHI & | Insurers and
Re-Insurers and | FRBs

Half Yearly for
FRBs

Time Line for submission: - The Returns mentioned above shall be submitted by the
insurers in the desired frequency within the stipulated time as mentioned below, unless
otherwise specified under the form

a. Returns submitted though BAP will be continued to be submitted as per timelines
stipulated therein

b. Returns submitted through E-mails shall be submitted 21days from the end of reporting
period for Unaudited Returns, and 45 days from the end of reporting period for Audited
Returns

These returns can be accessed through this link https://irdai.gov.in/document-
detail?documentld=5049895
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Part — lll - Repeal

This Master Circular supersedes the following Guidelines / Circulars:

S.No. Date Ref. No. Brief description of Circular / Guidelines
issued
1 23-12-2014 IRDA/HEALTH/GEN/BAP | Submission of Health Insurance Regulatory Returns
HEALTH INS/56/2 through the Business Analytics Project (BAP)
Module
2 23-12-2014 IRDA/HEALTH/GEN/BAP | Changes in Health Insurance Regulatory Returns as
HEALTH INS/56/1 published under IRDA (Health Insurance)
Regulations, 2013.
3 15-05-2015 IRDAI/HEALTH/GEN/BA | Submission of data in BAP Health Insurance Module
P HAELTH/1/2015-16 -reg.
4 26-05-2015 IRDA/HEALTH/GEN/BAP | Filing of Health Insurance Products through BAP F
HEALTH/2/2015-16 & U Health Insurance Module-
5 11-01-2017 IRDA/HLT/REG/CIR/006/ | Partial Modification of the provisions of Guidelines
01/2017 on Standardization in Health Insurance
Yearly returns to be furnished within 90 days from
the close of the Financial Year.”
6 | 06.12.2022 IRDAI/HLT/CIR/MISC/23 | Extension of timelines for filing of Health Quarterly
5/12/2022 Returns to the Authority
7 03-01-2023 IRDAI/REIN/CIR/RT/1/1/ | Submission of Reinsurance Returns
2023
8 | 03-06-2022 IRDAI/REIN/CIR/MISC/1 | Public Disclosures by FRBs/Lloyd’s India
12/6/2022
9 15-01-2019 IRDA/RI/CIR/MISC/011/0 | Submission of Reinsurance Returns and
1/2019 Programme.
10 | 31-01-2016 IRDAI/CAD/CIR/MISC/01 | Periodical returns on grievance Redressal process

12016
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